
GOVERNMENT OF INDIA 
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LOK SABHA

UNSTARRED QUESTION NO:2994
ANSWERED ON:07.12.2001
INDUSTRIES IN THE COUNTRY 
RATNA SINGH

Will the Minister of COMMERCE AND INDUSTRY be pleased to state:

(a) the number of industries in SSI and non-SSI section set up in each State since 1991 till date; 

(b) the number of industries closed down during the said period in each State; and 

(c) the steps taken by the Government for setting up more industries in their States?

Answer
THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY (DR.RAMAN SINGH) 

(a) A statement showing the number of SSI units and non-SSI units is at Annexure A. 

(b) On the basis of the information furnished by the Labour Bureau, Ministry of Labour, a statement showing the statewise details of
closed units is at Annexure B. 

(c) Under the liberalized industrial policy, setting up of industries depends upon the commercial judgement of the entrepreneur which,
in turn, depends upon initiatives taken by State Governments by way of providing basic infrastructure facilities and other incentives.
The Central Government supplements the effort of State Governments through schemes such as Growth Centre Scheme, Integrated
Infrastructure Development Centre Scheme and other incentives. 

ANNEXURE-A 

LOK SABHA UNSTARRED QUESTION NO.2994 FOR REPLY ON 7.12.2001 {Part(a)} 

Name of the State  SSI Units granted Permanent Registration upto December,2000     Number of non-SSI units(Between August 1991 to October 2001)
Andaman & Nicobar   1235        0
Andhra Pradesh    129939        402
Arunachal Pradesh   640        2
Assam     24638        29
Bihar     125955        17
Chhattisgarh            42
Chandigarh    3062        5
Dadra & Nagar Haveli   1185        51
Daman & Diu    1727        59
Delhi     25409        52
Goa     6038        72
Gujarat     182233        962
Haryana     54895        368
Himachal Pradesh   16969        31
Jammu & Kashmir    30817        9
Jharkhand            33
Karnataka    166154        197
Kerala     216184        90
Lakshadweep    77        0
Madhya Pradesh    282207        284
Maharashtra    148101        924
Manipur     5728        0
Meghalaya    2802        4
Mizoram     4508        0
Nagaland    1276        0
Orissa     20056        27
Pondicherry    5033        33
Punjab     153941        286
Rajasthan    86071        298
Sikkim     334        0
Tripura     2103        0
Tamil Nadu    338836        587
Uttar Pradesh    394284        485
Uttaranchal    #        25
West Bengal    152308        239
Location in More than One State         17
Total     2584745        5630

Statewise Details of Registered SSI Units and non-SSI units 

# Figures of the three new states of Chhatishgarh, Jharkhand and Uttaranchal are Included in the figures of Madhya Pradesh,Bihar
and Uttar Pradesh respectively. ANNEXURE B 

LOK SABHA UNSTARRED QUESTION NO.2994 FOR REPLY ON 7.12.2001 [Part b).] 

Statewise Break up of Units Closed down since 1991 to  September 2001 (Provisional)

Name of the State No.of Units



Andaman & Nicobar 1
Andhra Pradesh  30
Arunachal Pradesh 0
Assam   3
Bihar   22
Chhattisgarh  0
Chandigarh  55
Dadra & Nagar Haveli 4
Daman & Diu  2
Delhi   6
Goa   32
Gujarat   322
Haryana   51
Himachal Pradesh 19
Jammu & Kashmir  0
Jharkhand  0
Karnataka  25
Kerala   35
Lakshadweep  0
Madhya Pradesh  25
Maharashtra  237
Manipur   0
Meghalaya  1
Mizoram   0
Nagaland  0
Orissa   61
Pondicherry  166
Punjab   68
Rajasthan  63
Sikkim   0
Tripura   383
Tamil Nadu  114
Uttar Pradesh  465
Uttaranchal  0
West Bengal  41

Total   2231
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